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Annual
Scheme o ) Plan
: i k ‘ © Agreed
- outlay
. .- 1979--80
3. (a) Grant-in-aid to State
Governments for mana-
gement of Youth Hostels
and Youth Hostel Asso-
cation of India . 2- 6o
(b) Construction of New
youth Hostels . . 20° 00
4. Transport.provision of Trans-
port facilities at selected
tourist Centres 10°00
5. Mountain & Beach Resorts 51700
6. Cutlural Tourism . . 30°00

7. Wild Life Tourism . . 2576

8, Sports Tourism . . 5°00

9. Pyblicity & Promotion . go- 00
10, Promation of Fiirs, Festivals

and Cultural Programme ., 200

11, Mdeja Relation . . 500

a2, Training & Tourism Institute 20-58

*13 Market Research Surveys . 5° 00

14. Strengthening of Organisation
at Headquarters and field
officesin India and abroad. 300

15. Interest Differential subsidy
to Financial Institutions
(IFCI for loans for Hotetl

construction) . . ‘ 1496

16, Loansto Transport Operators
in private sector and STD 10°00
Total (B) 309° 0

Grand total (A & B) g22-25

The outlay of Rs. g22:25 lakhs was
sublcqucntly reduced to Rs. 18a- 25
lakhs in view of the neced to exercise
economy.}

Imcome tax paid by top Film Stauw
1305. SHRIMATI USHA MALHO-
TRA: Will the Minister of FINANCE
be pleased to state:
{a) the names of the twenty top

#lm starg who are the highest income-
- ‘bax payers;

(b) the amount of income-tax as-
#esped from each of them during the
Jast three years, year-wise; and
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(c) the amount paid by them
during the same period?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) to (c).
The information ig being colected and
will be laid on the Table of the House.
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#[Funds collected by M/s, Hindusian
Lever Limited from their Distribulors

1306. SHRI KALRAJ MISHRA:
SHRI LAKHAN SINGH:

Will the Minister of FINANCE be
pleased to state:

(a) whether Government are aware
that the Hindustan Lever Limited has
collected crores of rupees in the shape
of security/deposits from its distribu-
tors throughout the country during
the last six years; .

(b) if 30, how much amount has
thus been collected;

(¢) whether the said company had
taken permission from the Reserve
Bank for collecting these deposits;
and

(d) if so, what are the details in
thig regard?]

+[ 1 English translation,
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31-12-74 224.37 7917.52
31-12~75 188.54 8555.58
31-12-76 270.73 9676.02
31-12-77 300.29 12202. 20
31-12-78 309.77 13681.01
\31—12—79 479.34 16913.45
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+{THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) and (b).
‘The company has been taking deposits
f&om itg redistribution stockistg to-
wards the price of goods continuously

supplied to them, These are in the
mature of security advances and are

#[ 1 English translation.
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intended to cover the risk of bad
debts. The amount of such deposits:
taken by the company during the past
six financia] yearg and remaining on
hand with it as on the last date of its
financial year, as also the total amount
of the company’s assets on these dates
are as under:— - '

Year . Security Total .
advance Assets

(Rs. lakhs)
31-12-1974 224°37 7917752
31-12-1975 . . 188- 54  8559° 58
31-12-1976 . 270" 73 ¢676.02
31-12-1977 . 300° 29 12202° 20
31-12-1g78 . . 309 77 1368101

31-12-1979 47934 16913°45

(¢) and (d) Specific permisgsion of
the Reserve Bank of India is not re-
quired gince acceptance of such de-
posits is exempted from the operation
of Section 26(7) of the Foreign Ex-
change Regulation Act, 1973.}

Survey for exploring geo-thermal
sources of power

1307. SHRIMATI PRATIBHA

SINGH: g
SHRIMATI SUSHILA '
SHANKAR ADIVARB-
KAR: ‘,
SHRIMATI NARGIS DUTT:

Will the Minister of STEEL AND

MINES pe pleased 1o state:

.t
i
i
i

(a) whether Geological Survey has
spent considerable money in  ex-
ploring geo-therma} sourceg of power
i,e. mining for heat; and

(b) whether he will place a com-
prehensive ang exhaustive gtate-
ment about the work of Geological
Survey of India and other agencies
under his minisiry in this area?

THE MINISTER OF COMMERCE
AND STEEL, AND MINES (SHRI
PRANAB MUKHERJEE): (a) and
(b. A statement is laid on the Table
of the House. N l



